| TEM NO. 3 COURT NO. 10 SECTI ON 1|

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
CRLMP. NO. 6024/ 2010 in CRIM NAL APPEAL NQ(s). 2307 OF 2009
RANHKU DUTTA @ R. K. DUTTA Appel | ant (s)
VERSUS
STATE OF ASSAM Respondent ( s)

(Wth appln(s) for bail and office report)

Dat e: 02/08/2010 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE P. SATHASI VAM
HON BLE DR JUSTI CE B. S. CHAUHAN

For Appell ant(s) M. Mani sh Goswani, Adv.
MS Map & Co., Adv.

For Respondent (s) M. Avijit Roy, Adv.
M. Navneet Kumar, Adv.
M S Cor porate Law G oup, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Cl.MP. (Application for bail) is rejected.

[ Madhu Bal a] [ Savita Sai nani ]
Sr. PA Court Master



